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(xi) A copy (in English and Hindi) 
Memorandum of Understanding 
between the Government of India 
(Ministry of Petroleum and Natural 
Gas) and Gas Authority of India 
Limited, for the year 1996-97. 

[Placed in Library. See No. LT- 
1164/96] 

I. Report (1995-96) and Accounts of 

the Housing and Urban 

Development Corporation Ltd., 

New Delhi and related papers. 

II. Adimistrative Report (1995- 96) of 

Delhi Development Authority. 

III. Report (1995-96) of the National 

Capital Region Planning Board. 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS AND 
EMPLOYMENT AND THE MINISTER 
OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS DR. U. 
VENKATESWARLU: I lay on the Table— 

I. A copy each (in Engish and Hindi) of 
the following papers under sub-
section (1) of Section 619A of the 
Companies Act, 1956— 

(i) Twenty-sixth Annual Report and 
Accounts of the Housing and Urban 
Development Corporation Limited, 
New Delhi for the year 1995-96, 
together with the Auditors' Report 
on the Accounts and the comments 
of the Comptroller and Auditor 
General of India thereon. 

(ii) Review by Government on the 
working of the above Corporation. 

[Placed in Library. See No. LT-
1259/96] 

II. A copy (in English and Hindi) of the 
Annual Administration Report of the 
Delhi Development Authority, for 
the year 1995-96, under Section 26 
of the Delhi Development Act, 1957. 

[Placed in Library. See No. LT-
1148/96] 

IE. A copy (in English and Hindi) of the 
Annual Report of the National 
Capital Region Planning Board, for 
the year 1995-96, under Section 26 
of the 

National Capital Region Planning 
Board Act, 1985. 

[Placed in Library. See No. LT-
1148/96] 

REPORT OF THE COMMITTEE ON 

PETITIONS 

SHRI O. RAJAGOPAL (Madhya Pradesh): 
Madam I present the Hundred and Fourth 
Report (in English and Hindi) of the 
Committee on Petitions on the Petition 
signed by Shri P. Sarat Kumar and Shri 
M.L.N. Murty of Andhra Pradesh and V. 
Malik of Delhi, praying for the 
restructuring of the Banking system and 
other Financial Institutions in the country. 

REPORT OF THE DEPARTMENT-

RELATED PARLIAMENTARY 

STANDING COMMITTEE ON 

HUMAN RESOURCE 

DEVELOPMENT 

PROF. (SHRIMATI) BHARATI RAY 
(West Bengal): Madam I present a copy (in 
English and Hindi) of the Fifty-second 
Report of the Department-related 
Parliamentary Standing Committee on 
Human Resource Development on the 
functioning of the National Library, 
Calcutta. 

REPORT OF THE STANDING 

COMMITTEE ON SCDENCE AND 

TECHNOLOGY, ENVIRONMENT 

AND FORESTS 

DR. Y. RADHAKRISHNA MURTY 
(Andhra Pradesh): Madam I present a copy 
(in English and Hindi) each of the Thirty-
eighth and Thirty-ninth Reports of the 
Department-related Par- liamentary 
Standing Committee on Science and 
Technology, Environment and Forests—(i) 
on demonstration by Shri P. Ramar on 
"herbal fuel'; and (ii) on the action taken by 
the Ministry of Environment and Forests on 
Committee's ninth report on Demands for 
Grants (1994-95) of the Ministry of 
environment and Forests, respectively. 


